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OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE (HQS): DELHI.
-8 2- ,.No. 4[8§‘*(2 /1-185(2)/2023 Dated, Delhi uiejlg 1; hi} LDZB

Sub:- Repatriation of Sh. Sumeet Anand, Presently posted in diverted
capacity as Officer on Special Duty in National Legal Services
Authority, New Delhi to his parent cadre.

Copy forwarded along with its enclosure for information to :-
1. The Officer In-charges, Administration,I,Il,lll, Accounts, General Branch,

Vigilance, Purchase Cell, Pool Cags,/Library, Record Rooms, Copying Agencies,
Web-site Committee(Hindi/Engli 1) and Computer Section, Tis Hazari Courts,
Delhi.

2. The Administrative Civil Judge, (Central), Tis Hazari, Courts, Delhi.
3. The AO (J), Administration-l,lI,III, Vigilance, Recruitment Cell, Filing Section,

Accounts Branch, Fine & Audit Section, Care-Taking Branch, Computer Branch
, I.T.Cell, Protocol Branch, LAC Branch, R &.I Branch, 'LAYERS‘,Vulnerable
Witness Deposition Complex(VWDC) and ACR Cell, Central District, Tis
Hazari Court, Delhi.

4. The Accounts Officer, Accounts Branch, Central District, Tis Hazari Courts,
Delhi.

5. The P.S. to Ld. Principal District & Sessions Judge(HQs), Room No. 302-A,
Tis Hazari Courts, Delhi.

6. The Reader to Ld. Principal District & Sessions Judge(HQs), Delhi
7. The ‘LAYERS’ Section, for uploading on 'LAYERS'.

\vl3/\§\w§
(Kaveri Baw ja)

District Judge (Commercial Court)-07
Officer In-charge Judicial Branch ( Central)
For Principal District 8: Sessions Judge(HQs),

Delhi Mwf
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r zr‘ HIGH COURT OF DELHI: NEW DELHI
8 SHERSHAH ROAD, NEW DELHI-110003

OUT-AT-ONCE

No)-\Q\¢D__/Dl—lC_/GAZ.llB_/G-8_/NALSA/2023 Dated: \<\\g,\'>A¢,3_~,,,

From: I

The Registrar General,
“High Court ofDelhi, K \\0l
New Delhi. I 1 '1

To,

flhe Principal District & Sessions Judge [Hqrs.),
Tis Hazari Courts,
Delhi.

Sub.: Repatriation of Sh.Sumeet Anand,_presentl3Lp0sted in diverted capacity as
Officer on Special Duty in National Legal Services Authority, New Delhi, to
his parent cadre.

Sir,

l am directed to forward herewith a copy of Office Order dated 16.06.2023 of

the Director, National Legal Services Authority, New Delhi, on the above subject, for
information and necessary action.

Yours sincerely,

$0
[Sandeep Kumar)

Encl.: As above Administrative Officer (])(Gaz.lIB)
for Registrar General

Endst.No. /DHC/G/-\Z.llB/G-8_/NALSA/2023 Dated:
1. Shri Sumeet Anand, DIS, with the request to report to the Principal District &

Sessions judge (I-lqrs.], Tis I-lazaii Courts, Delhi for joining, on being relived from
the National Legal Services Authority.

/
[Sandeép Kumar)

Administrative Officer (])(Gaz.lIB)
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i\l.‘\TiQN/\l,. l.l:.CiAl. Sl7.RVlCF.S AUTi‘lORlTY
-ll"-Slillfivr l louse. Zh. Man Singh Road. New Delhi

NU. Pl-"()2/2023/NAl..\'-/\/ is S7
Dated: |(i/06/Bill}

¢Uflice Older

llnlrlilc l \ccuti\c ('lmirinun. .\l;\l..'\'.-\ \ idc nrder dated I5/(1/Z033 has hecn pleztsctl to
relie\e Shri Sumeet -\n-and. Ollicer nl‘ l)elhi Judicial Service oi’ his duties as ()Sl). N/\l.S/\
and to rcpatriatc him to his parent cadre. Accordingly. Shri Sumect Anand. Oflieer of Delhi
Judicial .\'cr\"ice. presently posted in diverted capacity as OSD, NALSA. shall stand relieved
ol'his duties at i\‘Al.S/\ on l9"‘ .Iune. 2023 in the afternoon. /

(Yajuvender Singh)
Director

Cop} to:

I . The P.S. to l—lon‘hle Executive Chaimian. NALSA
Z lhc Registrar General. High Court offielhi

_‘ the Principal District & Sessions Judge (HQ.). Tis Hazari Courts, Delhi
. Shri Sumcct Anand, OSD, NALSA
. The Pay 8; Accounts Office, DLA. Janpath. New Delhi

Accounts Officer/Cashier. NALSA
. Guard File

eta‘, (YM
00¢“ Director

’J0~_I'3*'1-L-, . All Concerned.
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